
Table - 1: TRADING LICENSEES AND THEIR STATUS OF TRADING AS ON 31.3.2007 
Sr.No Petition 

No 
Name of the Trading Licensee Licence 

issued 
dated 

Change of 
category of 

licence  

Present 
Category 

of 
Licence 

License issued during 2004-05 
1 5/04 Lanco Electric Utility Ltd 23.07.2004 From C to F 

w.e.f.25.01.2006 
F 

2 7/04 Vinergy International (P) Ltd 12.07.2004   B 
3 11/04 Tata Power Trading Company (P) Ltd. 09.06.2004 From A to F 

w.e.f.09.06.2005 
F 

4 20/04 PTC India Limited 30.06.2004   F 
5 21/04 DLF Power Ltd 02.11.2004 From C to A 

w.e.f.01.04.2005 
A 

6 22/04 Adani Exports Ltd 09.06.2004   F 
7 24/04 Reliance Energy Trading (P) Ltd 30.06.2004 From A to F 

w.e.f.17.08.2005 
F 

8 26/04 NTPC Vidyut Vyapar Nigam Ltd 23.07.2004 From E to F 
w.e.f.22.03.2005 

F 

9 28/04 Chattisgarh Electricity Company Ltd 03.11.2004   A 

10 37/04 MMTC Ltd 23.07.2004   C 

11 46/04 GMR Ltd 09.11.2004   A 
12 66/04 Jindal Steel & Power 02.11.2004   A 

13 152/04 Karam Chand Thapar & Bros Ltd 27.01.2005 From A to F 
w.e.f.14.06.2006 

F 

License issued during 2005-06 

14 7/05 Subhash Kabini Power Corporation Ltd 26.05.2005   A 

15 14/05 Maheshwari Ispat Ltd 19.07.2005   A 

16 166/04 Special Blasts Ltd 21.07.2005   A 

17 15/05 Instinct Advertisement & Marketing Ltd 07.09.2005   A 

18 94/05 Essar Electric Power Development 
Corporation 

14.12.2005 From C to F 
w.e.f.13.06.2006 

F 

19 16/05 Suryachakra Power Corporation (P) Ltd 22.02.2006   A 

License issued during 2006-07 

20 161/05 JSW Power Trading Company Limited 25.4.2006   F 

21 98/06 GEA Energy System (India) Limited 07.12.2006   F 

22 76/06 Malaxmi Energy Trading Private Limited 12.12.2006   A 

Note: Vide CERC order dated 26.10.2006 licence surrendered by the GMR Energy Ltd has been  formally 
cancelled. 

 


